
105 ASADHA 30, 1893 (SAKA) 1116 

R ......... _ ....... '_P .. tal 
EmpIO)'_ of Roane" P .. t 

om-

5509. SHRJ B. N. REDDY : Will t"e 
Minister of COMMUNJCATJONS be pleast:d 
tn state: 

Ca) whether a large number of Class IV 
<,mployees and Postmen oC th~ R.rurkela Post 
Offices have not been provided with residential 
accommodation; 

(b) if 10. the number ofernplnAees provid.-d 
with residential acccmmodation, catrgory-
wisr.; and 

(e) the .teps taken by Go\'ernment to pro-
vide the remainin~ employees with qnarteJ. ? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA)(al and 
(b). Out of 101 t'ligibl.. staff or these cate-
1I0rie.. 15 Pootmen and th....., Class IV emplo-
y= have been prO\'ided with quarters. 

(e) (i) A pmj~ct for construction of 75 
unito of quarters including 42 type I for which 
POltmen and C!a .. IV employee. arc eligible 
has been sanet ioned : 

(iii It is proposed 10 acquire 5 acr •• or 
land Cor .taff quarter. at Uddit Nagar, Civil 
Township of Rourkela. 

(iii) Efforts are aIm being made by til .. 
PMG, Orissa to obtain some quarters on ren-
tAl basi. from Mis. Hindnstan St",,1 Limited. 

Radio StatiOD at Leh. 

5510. SHRJ RAMACHANDRAN KADAN-
NAPPALLl : Will the Minister of INFOR-
MATION A."'JD BROADCASTING he pleased 
to Rlate ; 

Ca) whether a Radio Station at I.eh has 
since started functioning; and 

(b) the total amount 'pent 011 tue project? 

THE MINISTER OF STATE IN THE 
MINISTRY 01,' INFORMATION AND 
llROADCASTING (SHRIMATI NANDINI 
'SATPATHY; (a\ Yes. Sir. 

(b) Rs. 15.05 lak,," UplO the ~nd of 197()"11 

SeIa.re of ....... worth LaIdaa of 
au .... 'rom a GoIIo_ at Kalllajl; 

New Delio' 

5511. SHRI RAMACHANDRAN KADAN-
NAPPAI.LI: Will the Mini.t" of HOME 
AFFAIRS be pleas.-d be state : 

la) whether articles worth lak,," ofru~ 
in .:aid by the Police in a godown at Kalkaji, 
New Delhi were seized on the 23rd June, 1911: 
and 

(hi if 80, the particula ... thereof and the 
action taken by G')\'~rnm('nt against the cul-
pri IS involved ? 

THE MINISTER OF STATE IN THE 
MINISTR Y. OF HOME AFFAIRS (SHIll 
K. C. PANT) : (a) and (b). According to the 
D~lhi Police, various article. (detailed in the 
statement) valued at about R •. 1.5 lakbs were 
recovered' from a godown in Madangir Camp 
near Kalkaji, and from the possession of ttrtain 
persons in that area and also in th~ are a of 
Rajouri Garden., on 23.6 1971. Most of tht'Se 
articles constitute property stolen from 24th 
places in Delhi. 

Four persons have been arrested in this con-
nection and have been remanded to judicial 
ClistOOy. Inveltigalion of matter is in p~, 

List V Prop,rl)! Slo{,n tnd R(crud 

I. Transislcrs II 

2. Cameras 2 

3. Briefcases 2 

4. Bundle or clothe, 6 
5, Saris % 
6. Paints % 

7. Cars DLK-6978 
DLE-3485 l 
BNS-5060 

8. Clock. 3 
9. Time Piece 3 

10. Tape-recorder % 

II. T. V. Sets 2 




